
I
(HIGH COURT OF ASSAM, NAGALAND, MTZONAI  ANO AEUTEETET P-NAOTSN)

From

To,

Sub:-

Ref:-

M N HC. -21 2

Copy to:

Smti layashree Bora,

loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Itanaga r Permanent Bench,
Naharlagun.

No. HC.vII-21/20o8(pt.)i gtt{9 lA

)A
Dated Guwahati, 21 August, 2024

ruI ILAN E)

) 2')- 68^z<

Sir,

Station leave permission.

No. HC(IB)-VIG/ 0U 2023 I 486-89 Dated the 21sr August, 2024.

JT. REGIST RAR

with reference to the above, I am directed to inform you that shri Hirendra Kashyap,Distnct & sessions Judge, west Kameng District Bomdira, Arunachar pradesh hai u.", gi.nt"ostation leave permission from the evening ot zi,og.zoz+ to 25.0g.202a.rh-e nextsenior most ludicial officer available at the statio; shall remain in charge of his court .ni om.uin his absence.

Yours faithfully,

stl_

8 ?v5r- t qsl A d

1. Sh. Hirendra Kashyap, District & Sessions rudge, west Kameng District Bomdira,
Arunachal Pradesh.

.2i The Proiect lvlanager, Gauhati High Court
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